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I want to know whether orders were 
p1aced sufficiently in time so that the 
materials cuuld arrive at the time 
production started. Secondly, what 
precisely is meant by th(, statement 
that steady progress is being made? 

Shn C. Subranumiam: The state-
ment relates to 1961-62 with regard 
to the delay in the receipt of the 
raw materials and other components. 
Now we are in 1962-63. We have 
taken action to see that {'(}mponents 
and raw materials are reoeived in 
tim" and production is picking up. 
We are hopin,g' that it should be pos-
sible to have larger production during 
this year. 

Sbri S. M. Banerjee: May I know 
whether it is a fact that in the Heavy 
Elet'tricals Limi ted cel1.ain ~tems con-
renting defence are to be r u~ e  

if so, from when? 

Shri C. Subramaniam: No. Sir; 
do not think there is any item which 
has got to be produced for defence 
in this factory. 

Shrimati Savitri Nipm: May 
know whether one of ·the re<Isons for 
this shortfall in production is dis-
satisfaction amoIl.l!" the workers as also 
the various labour strikes? 

Shri C. Subramaniam: have 
statll'd that there was a strike also 
which was also a cause for the short-
fall in production. We are trying to 
remove the di9COntent among the 
labour, particularly during this emer-
gency. I oope the labour unions will 
also cu-operate fully with us. But 
lately I have received information 
that there has been some trouble 
among the labour unions. That is 
causing some difficulty. I hope the 
labour leaden; will take notice of 
this. 
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Shri Daji: In regard to the delay, I 
want the IIDn. Minister to cuirify one 
particular point. May I know whether 
when the origi.na1 agreement W1IB 

s~ ne  a certain schedule was a.ocept.. 
ed, and if so, Wihether that schedule 
has boon departed from by the c0rres-
ponding cumpany in England or 
whether there has been delay on our 
part in placing any orders in time? 

Shri C. Subramaniam: We have 
placed orders in time but the receipts 
were delayed. Apart from that, these 
are very oomplicated items and 
therefore, there were some ~~ 
in attaining the targets of productim. 
Wlith regard to certain rna teria.UI 
which we are producing there. 

Black.-Marketinlr in Cemeat 

+ 

f 8hri Sv.bodh Haosda: Shrl S. C. Samanta: 
*492. Slui B. K. Das: 
I Shri Kapur smrh: 
L Shri Yashpal Slap: 

Will the Minister of Steel aIId 
Heavy Industries be pleased to :;tate: 

(a) whether it is a fact that caSCll 
of black-marketing in cement have 
gone up in recent days; 

(b) how many cases have been 
detected up-till now; 

(c) at what 1~ l 1 this black-mar-
keting is going on: and 

(d) what kind of punishment has 
been awarded to tOOse people Nho 

<Ire involved in such deals? 

The Deputy Millistier i. the Miais-
try of ·steel and Heavy IndWltrlrs 
(SII.rI P. C, Sethi): (a) to (0). No re-
port regarding black-marketing in 
cement has been receiv(>d in this 
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Ministry from any State QQvernment. 
Statutory control on the supply, dis-
tribution and retail price of cement 
is being exercised by :the State Gov-
ernments under their State Cement 
Control Orders. Cement for consum-
ption by the public is channelled 
through stockists who are in most 
cases, licensed by the State QQvern-
ments and sell cement at the retail 
prices fixed by State Governments. 
In most of the States cement is sold 
to consumers against permits issued 
by the State authorities. The sale of 
cement at prices higher than those 
fixed under the Cement Control 
Orders is an offence which is punish-
able with imprisonment or fine or 
with both. 

Shri Subodh Hansda: Is it not a 
fact that some time back some busi-
nessmen in Delhi were arrested under 
the Defence of India Act for black-
marketing in cement? 

Shri P. C. Sethi: There was a press 
, report like that but we have no infor-
mation on that point. 

Shri Subodh Hansda: May I know 
whether ,it is a fact that due to the 
transport difficulty there is a Short-
age of cement or there is short supply 
of cement in the open market from 
the factories? 

Shri P. C. Sethi: No, the difficulties 
about the availability of transport Me 
being tackled, and there is not so 
much shortage of transport. 

Shri D. N. Tiwary: May I know 
whether Government are aware that 
the dealers are fixed by the manu-
facturers, and the State QQvernmeruts 
have to give licence only to those 
dealers whom the manufacturers 
approve of, and sometimes, the dealers 
do IIIOt order for the cement, and, 
therefore, there is less stock m the 
districts? 

The Minister of Steel and HeavY 
Industries (Shri C. Subraman1am): 
The main difficulty is that the avail.-
ability is less than the dIemarui, BIIld 
unless ~ ere is greater prodJuction, 

there is bound to be scarcity, and 
lately there has been some diversion 
to defence requirements also, and that 
has accentuated the scarcity. 

Shri D. N. Tlwary: My question was 
this .... 

Mr. Speaker: The hon. Member 
only gave his own opinion, and did 
not ask a question. 

Shri Joachim Alva: One of the 
techniques employed in blackmar\ret-
in:g is the mixture of cement with 
sand. What steps are the Miinistrv 
taking in regard to b1nurnerable ~~ 
that we have come across, especially 
the recent ones in the muni.cipality 
in Bombay? 

Mr. Speaker: The hon. Minister says 
that there have been no cases which 
have oome to his notice. 

Shri C. Subramanfam: The State 
Governments have to take action, and 
that was why I said that we did not 
receive these reports. The Bombay 
Government are takillJg very ene~­
tic action, IIIIld I can assure the hon. 
Member that the adulteration has been 
tackled quite effectively in the 
Bombay city. 

~ ~~ ~r ~ 

ott ~m if ~ ~i  Sf<fiT<: iti ~ ~ 
~ ~ f'fi' ~rrr if ~ ~ ~ i{i<f 
A ~ ~~~ lirm­

<ri'i11J ~~  wmr f.Nffm ~ ~ 
~~ f<r'fi'.t <it ~ ~ ~ ~ q;: 
~ ~ ~ fm:r ;;ncrr ~  ml{ ~  a1 
~i  'liT ifi"l':Uf l ~ 'liT lfR flt;<rr ~ 

~ ? 

...n sro ;to ~  ~ Q<fi' ~i  ~ 

'fi'T ~ ~ W 'liT 'Ii1{ WOFCi ~ 
it mol ;:rifT ~ lflfTf'fi' ;;it ~ ~ q;: 

i~ ;;nQr ~ ~ fifiij' Sfifi"l': ~r ~ lfl'I 
~~ 'liT 'lif1f ~ '1ft ~ ~ iff ~ 

ll'r ~i iti mCi'fi'lf':ll:'i 'fi'f ~ I 

...n ~ ~ : iJifi.uiTe.j 'fi'T 
~ it l i ~~ A it~ i ~ 



Ora.l A nS1V!?TS MAGHA 5, 1884 (SAKA) Oral Answers 

,q'1''U ~ u 11T ~ it ~  'll"f m ~ 

~ tt ~ ~~ '1>1 ~ rn 'fiT 'fl1T '3"'1"111 
~~~ ~  

Mr. Speaker: The hon. Member 
says that on account of blackma:rket-
ing, .the cement does not reach the 
remote illa~s  He wants to !mow 
whether Government have done any-
thing about it. 

Shri C. SubramaDjam: 1 have 
answered in the maID question that 
it <is the responsibility of the State 
Government. The allocations are 
made to the various State Govern-
ments, and they have got to take steps 
so that it may be properly distributed, 
. and if there are any complaints, they 
will have ·to be referred to the State 
Governments. 

Sbri Shiv Charan Gupta: Have 
GQverrnnen.t decided to license cement 
stockists in Delhi or not? 

Shri C. SubramaDjam: I have no 
information Wlifu regard to that. 

Dr. K. L. Rao: May I know the 
magnitude of the gap between supply 
and demand which the hon. Minister 
has rightly said is the reason in the 
main for blackmarketing, and also 
what expeditious measures are being 
taken to make up this gap? 

Shri C. SUbramaniam: For 1962-63, 
the demand is estimated at about 10.5 
million tons. The production is esti-
mated at about 8.9 million tons. 
Recently we have issued an ordeT to 
the effect that if production goes 
beyond a certain limit, the maximum 
which has been reached within the 
last three years, over and above that 
figure an i!lJcentive will be given to 
the extent of Rs. 2.5 to Rs. 5.5 per ton. 
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Mr. Speaker: He wan<ts to know 
whether cement sent to Kashmir was 

passed on for construction of ro«d by 
the Chinese. 

Shri C. Subramaniam: I have no 
information. 

India's Export Trade 

*494. Shri Harl Vishnu Kamath: 
Will the Minister of Commerce aDd 
Industry be pleased to state: 

(a) whether any talks or negotia-
tions are still being conducted with 
Britain or the European Common 

Maxlret countries with regard to safe-
guards for !nJdl,a's export trade in the 
event of BI'i·tiain joiniIng the E.C.M.; 
and 

(b) if 00, at what stage the matter 
rests? 

The Minister of Interuatiouai Trade 
in the MinJstry of Commerce and 
Industry (Shri Manubbai Shah): (a) 
and (b). 'l1he UK is still negotiating 
with the ElIl1'Opean Economic Com-
munity on the terms of her aooession 
to the Conurnmity as a full member. 
The GQvernment of India's stand. on 
the sad'e.guards required for IndiiIa's 
foreign trade exports in the event of 
U.K. joining the European Common 
Market, has been made clear to tihe 
negotiating parties from time to time. 
Full statemelllts on the issues involved 
have been made from time to time 
earlier on the floor of the HoUlSe. 

The Government of India are close-
ly watching the latest developments 
in thJe negotiations. 

8hri Barl Vishnu Kamath: What 
developments in (hi.; conn·. [ t:8" . ::.:" 
taken place since the Co;nmc;;c' ~l 

Prime Ministers' Confcc('nl,' :'-:.1-
don in September at which conference 
the Common Market scheme came in 
far strong criticism at the hands of 
the Prime Minister? Ras any OOITes-
poruienoe taken place between the 
two Governments or have there been 
any talks between the two Govern-
ments or discussions at a lower level 
with regard to safeguarding our ex-
ports or even boosting them up as the 




